
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR 

HEERA-IND TRADING PRIVATE LIMITED IS IN THE BUSINESS IN 

TRADING IN ALL KINDS OF LIQUOR, INDUSTRIAL SPIRITS, ALCOHOL 

AND ETHANOL  AT NANDURBAR 

(Under sub-regulation (1) of regulation 36A of the Insolvency and 

Bankruptcy Board of India (Insolvency Resolution Process for Corporate 

Persons) Regulations, 2016) 

RELEVANT PARTICULARS 

1.  Name of the corporate debtor 

along with PAN/ CIN/ LLP No 

HEERA-IND TRADING PRIVATE 

LIMITED 

CIN: U52208MH2012PTC230086 

PAN: AACCH9048N 

2.  Address of the registered office KRIDA BHAVAN BLDG. B/H 

MUNCIPAL COUNCIL Nandurbar -

425412 Maharashtra, India. 

3.  URL of website https://www.heerabgroup.com/hee

ra-ind-trading-pvt-ltd/ 

4.  Details of place where majority 

of fixed assets are located 

S. No. 77, Hol Tarfe Haveli, Taluka 

– Nandurbar, District – Nandurbar 

- 425412, Maharashtra, India 

5.  Installed capacity of main 

products/ services 

Not Available 

6.  Quantity and value of main 

products/ services sold in last 

financial year 

Turnover in FY 2021-22 – Rs. 

75,11,84,907.16 /- 

 

Turnover in FY 2020-21 – Rs. 

68,57,16,411.00 /- 

7.  Number of employees/ workmen Not Available 

8.  Further details including last 

available financial statements 

(with schedules) of two years, 

lists of creditors are available at 

URL: 

Detail can be sought by emailing to 

heeraindcirp@gmail.com 

 

 



9.  Eligibility for resolution 

applicants under section 

25(2)(h) of the Code is available 

at URL: 

The eligibility criteria is mentioned 

in the detailed Expression of 

Interest Process Document which 

can be sought by emailing to 

heeraindcirp@gmail.com 

10. Last date for receipt of 

expression of interest 

10.06.2026 

11. Date of issue of provisional list 

of prospective resolution 

applicants 

20.06.2026 

 

12. Last date for submission of 

objections to provisional list 

25.06.2026 

13. Date of issue of final list of 

prospective resolution 

applicants 

05.07.2026 

14. Date of issue of information 

memorandum, evaluation 

matrix and request for 

resolution plans to prospective 

resolution applicant 

10.07.2026 

15. Last date for submission of 

resolution plans 

10.08.2026 

16. Process email id to submit  

Expression of Interest 

heeraindcirp@gmail.com 

 

17. Details of the corporate debtor’s 

registration status as MSME 

UDYAM-MH-22-0002603 

 

 

SD/- 

Mr. Mahesh G. Bagla  

Resolution Professional 

IP Registration Number: IBBI/IPA-002/IP-N00689/2018-2019/12207 

Authorisation for Assignment (AFA) No.: AA2/12207/02/300627/204383 

Address: - Office No. 304, Gera Junction, Lulla Nagar Signal, KondhwaRoad, 

Pune – 411040, MH, India 

For HEERA-IND TRADING PRIVATE LIMITED 

 

Date: 22.05.2026 

Place: Pune 



FrIday,May22, 2026 9TheIndIanexpress

Seal

Also to,
The Concerned Society
BMC Authority / Local Civil Body / Talathi
Sub Registrar Concerned- CH Bank shall get the charge of the above mentioned
property(ies) recorded in record of this SubRegistrar concerned as per ruled

(Description of secured immovable properties)

To,
1.M/S.SOMU TEXTRADE PVT .LTD.
(Borrower&Mortgagor) having its
Registered office at Laxmi Commercial No. 604, 6th Floor, Near Manish Market, Dadar
(West),Mumbai- 400 028
AND
Also having Factory address at 218, A Wing, Second Floor, Paresh Complex, Opp. Jain
Mandir, Vil-Kaler, Tal-Bhiwandi, Dist. Thane-421308
2. MR. MOHAMMED BAHAUDDIN SABAHUDDIN (Director & Guarantor)
having its address at 96/71,Haji Building, DimitikarRoad,NewNagpada,Mumbai-400 008.
3. MR. CHANDRASEKHAR UMAKANT MAYEKAR (Director & Guarantor)
having its address at 24, Haji Ibrahim Patel, Bldg., Gpkhale Ranade Junction Road, Dadar
(West),Mumbai- 400 028

Punjab National Bank ...Applicant/Certificate Holder
Versus

M/s. Somu Textrade Pvt Ltd. & Ors. ...Defendants/Certificate Debtors

BEFORE THE HON’BLE DEBT RECOVERY TRIBUNAL -I,
MUMBAI

RECOVERY PROCEEDING NO. 206 OF 2023
IN

TRANSFER ORIGINAL APPLICATION NO. 342 OF 2016

WARRANT OF ATTACHMENT OF IMMOVABLE PROPERTY

a) Laud bearing Survey Nos. 52, 54, 55 and 64, situated at Village Kahir, Taluka Patan,
District Satara.
b) Land bearing Survey Nos. 479 and 428, situated at Village Salve, Taluka Patan, District
Satara.
Given under my hand and Seal of the Tribunal Mumbai. on this 18th day of March, 2026 at
Mumbai

Whereas you the Certificate Debtors have failed to pay the sum of Rs. 13,64,81,739.74 /-
(Thirteen Crore Sixty Four Lakhs Eighty One Thousand Seven Hundred Thirty Nine
And Paise Seveaty Four Only) with interest T.O.A.No.342/2016 up by the Hon’ble
PresidingOfficer.
You are further commanded to return this Warrant on or before the 02/07/2026 with an
endorsement certifying the day on which and manner in which it has been executed or
reasons as towhy it has not been executed.

Sd/-
(Yatindra Kumar Sinha)

Recovery Officer,
Debts Recovery Tribunal

SCHEDULED PROPERTIES

ByAuthorizedOfficer,
IndelMoneyLimited

Thepledgesinspecificandthepublicingeneralareherebynotifiedthatpublicauctionofthegoldornamentspledgedinthebelowaccounts
isproposedtobeconductedatthefollowingbrancheson22-06-2026at11:00amWeareauctioningthegoldornamentsofthedefaulted
customerswhohavefailedtomakethepaymentofhis/herloanamountdespitebeingnotifiedthroughvariouscommunication.Unauctioned
itemsshallbeauctionedonanyotherdayswithoutfurthernoticeofchangesinvenueordateandthesameshallbedisplayedatconcerned
brancheswithoutanyfurthernotice.
ICHALKARANJI-28804770006936,28804790007030,0479/07069,CHANDANNAGAR-29104540004365,0454/04384,
0454/04405,29104790004385,0479/04386,DATTATRAYNAGAR-34504540002004,34504780001978,34504790002101,
BHANDARA- 34704800001463, ISLAMPUR- 36704790002719, 0479/02796, 36704800002583, CHINCHWAD-
28904780001791,DHANKAWADI-30104790003078,30104830003139,WARDHA-36804800002485,36804830002545,
CHANDRAPUR- 37604790000887, 0479/00963, SATARA- 29404540004991, 29404790004984, 29404850004969,
0485/04970, BHOSARI - 29304850003636, 0485/03637, KOLHAPUR- 28704770005084, 28704790005178,URULI
KANCHAN-41504790000574,

Corporateoffice:IndelMoneyLimited,
IIIrdFloorIndelHouse,ChangampuzhaNagar,
SouthKalamassery,Ernakulum-682033,
Ph:0484-2933999E:customercare@indelmoney.com

GOLD
AUCTIONNOTICE

Incaseweareunabletocompletetheauctionatthebranchonthenotifieddate,thesamewillbeconductedthroughShriramAutomallIndia
Limited(SAMIL)ontheironlinee-auctionplatformhttps://gold.samil.inore-ProcurementTechnologiesLimited(AuctionTiger)ontheironline
e-auctionplatformhttps://egold.auctiontiger.neton24-06-2026between12.30PMto3.30PM.Pleasenoteifthee-auctiondoesnot
completedon24-06-2026thesamewillbere-auctionedonsubsequentworkingdaysonthesametermsandconditions.

Pune
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